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INCOME TAX APPELLATE TRIBUNAL CHENNA|I BENCHES CHENNAI
feaim 16 - 19 wadr 2026 g= Nl &1 56

CONSTITUTION FROM 16.02.2026 TO 19.02.2028

Hon’bie S/Shri/iMs. Bench
George George.K, VP & “pr
inturi Rama Rao, AM

Aby.T.Varkey, JM & “A”
Padmavathy.S, AM

Inturi Rama Rao, AM & “gcr
Manu Kumar Giri, JM

S.8.Viswanethra Ravi, JM & “B”

S.R.Raghunatha, Al

Court Room
1 (THROUGH HYBRID HEARING)

2 (THROUGH HYBRID HEARING)

3 (THROUGH HYBRID HEARING)

4 (THROUGH HYBRID HEARING)

Sxiwm 23 - 26 wadr 2026 g% e w5 TS

CONSTITUTION FROM 23.02.2028 TO 26.02.2026

Heon’ble S/Shri/Ms. Bench
George George.K, VP & “p”
S.R.Raghunatha, AM

Aby.T.Varkey, JM & “A”
inturi Rama Rao, AM

S.S.Viswanethra Ravi, JM & “B»
Padmavathy.S, AM

Padmavathy.S, AM & i

Manu Kumar Giri, JM

Chennat
Dt:12.02.2026

Court Room |
1 (THROUGH HYBRID HEARING)

3 (THROUGH HYBRID HEARING)

2 (THROUGH HYBRID HEARING)

2 (THROUGH HYBRID HEARING)

Sd/-
GEORGE GEORGE.K
VICE-PRESIDENT{CZ)

By Order

C_,\J—@\ A 7
RAWING

URSING OFF!CEOE

( 7. f)_fZ/é i



